Sl Case Filing No.

Petetioner

Calcutta High Court
In The Circuit Bench at Jalpaiguri (Appellate Side)

Scrutiny List From 13-07-2021 To 13-07-2021

Advocate

Compliance By

Reason For Compliance

No. Type
1 CRM 706/2021
2 CRM 740/2021

3 CRM 757/2021
4 CRM 758/2021

5 WPA 1114/2021

Printed On 13-07-2021

NARAYAN SAHA AND ORS

SAJAL MANDAL @ SAJAL
MONDAL

AMAR DIP BANIA @ AMAR
DWIP BANIYA

PULAK ROY

SWATI KANDOI

SUDIP GUHA

MADHUSHRI
DUTTA

HILLOL SAHA
PODDER

ANIRUDDHA
BISWAS

ABHIJIT DAS

Date
21-07-2021
30-07-2021

03-08-2021

03-08-2021

03-08-2021

1 SL NO. 21 IN THE PRESENTATION FORM IS INCORRECT

1.0RIGINAL REJECTION PHOTOCOPY OF THE LOWER COURT
ORDER DT-25.06.201 IS REQUIRED.

ID PROOF IS MISSING

NAME OF THE PETITIONER IS MISSING IN THE PRESENTATION
FORM

WRONG ADRESSING OF HONBLE CHIEF JUSTICE (ACTING)



